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Lumumba, and the deteriorating situa-
tion there? May I know what will
be our policy, and whether we are
calling our non-comatant force: from
there or not?

The Prime Minister and Minister
of External Affalrs (Shri Jawaharlal
Nehrn): Sir, this question and its
answer are obviously out of date.
Much has happened since this answer
was drafted to this question. I do not
know if you would like me 15 sav
somecthing about the present si.uation
in the Congo at this stage in answer
to a supplementary or at a somewhat
later stage.

Mr. Speaker: He may make a full
statement at a later stage.

Shri Jawaharlal Nehru: I am pre-
pared to make the statement here and
now or at the end of the Question
Hour, when you choose.

Mr. Speaker: [ have received notice
of a motlion where Shri Dange, Shri
Gopalan and others have sard that
they want to raise this matter about
the death of Mr, Lumumba. 1 am
sorry I have got the contagion from
Shri Tantia. If the hon, Prime Minis-
ter is inclined, he may make a state-
ment.

Shri D. C. Sharma: Sir, I have
tabled a Short Notice Question on this
subject.

Shri Jawaharlal Nehru: 1 would
mention, if I may. that my staiement
is likely to be a brief one then or
now, because the matter even at the
present moment is under disc assior
between countries and in the Sccurity
Council, and it is rather difficult to
say what the result of those Jiscus-
sions may be. It may be that ia two
days or three days something may
emerge. So one has to be a little
vague. But broadly speak.ng. Lrcause
our attitude is known—the horror on
this murder of Mr. Lumuraba. .. ...

Mr. Speaker: Whatever statemnent
he wants to make he may make R*
the end of the Question Hour
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Shri Khadilkar: Sir, as in t1e case
of South Africa, where this House
formally expressed its sense oi grict
and horror at the atrocities commit-
ted, would this House get an oppor-
tunity to express its sense of horror
in a formal way regarding the m:rder
uf Mr, Lumumba®

Mr. Speaker: Let us wait and hear
the hon. Prime Minister.

Shri Tyagi: Let us not depart from
the old conventions of the House.
There may be reasons which justify
it. Every onc 15 sorry for it. But
shall we express it in the House like
this?

Mr. Speaker: Next question.

faeelt ® mpai 7 Tafaam g foen
+
=
*__.fu"lma
| A T e
AT GAAT W TAIW AT & 7T,
Yeio & ATITIFA WS AAGT 240 T
IAT F qraed ¥ qF TR K1 FU A0A
f& fo=dt ¥ gl 7 TAfAga g
feremr 23 &Y fam oA 77 fa=re feam
X TET 1, TR AT FTA A frm A wy
T qmraafagEd ?

AT W wATCw WA & war-afew
(st wre wo wmE) : ATy
sTor w7 W qegrret & gfwre §
ga-s ¥ 7% w74 & faq swrefers w=w
Fora ma § AantF PR & epA & fg
frafae 20faga war gavt, ree
¥ owrrew 1 9%

1 shall read it in English also.
Preliminary steps to obtain the

equipment and to initiate arrange-
ments for the training of teachers
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have been taken so that the regular
T.V. service for Delhi schools might
begin in July 1961.
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Shri D. C. Sharma: May I know
whether these television broadcasts
will be in addition to the school
broadcasts or they will replace the
school broadcasts?

Dr. Keskar: These have nothing to
do with broadcasts, This television
service is entirely a separate thing.

Mr. Speaker: Next
Shrimati Ila Palchoudhuri.

question—

Shri Raghunath Singh: Sir, 1 gave
you notice some flve minutes before
that Question No. 23 relating to China-
Bhutan border dispute should be {aken
up today.

Mr. Speaker: But I am nog¢ bound
to take it up.

Shri Raghunath Bingh: Thix ia a
request.

Mr, Speaker: Very well. Question
No. 23 may bce answered.

Bhri A. M. Tariq: Sir, 1 had made
a request that Question No 12 may
be taken up.

Mr, Speaker: | have called Ques-
tion No. 23 now.





